
Central ftJrainistratlvs Tribunal
Principal Bench, ffeu Delhi,

GA-598/97
r'lA-710/97

ffeu Delhi this the 10th day of Ouly, 1997,

Hon'ble Or, Dose P, l/ergheise, l/ice-Chairman (3)
Hon'ole 3h, S;'P, Bisuas, Pbmber(A)

1, Pb. Shakuntla Devi,
Sh, Hanoj Kumar,

yZ~326, Palam l/illage,
(Syndicate Bank),

2, Sh, Datindar Kumar Saxena,
3/o Sh, S, B, Saxena,
Q, 1%, 1, Type-III, 8.lock-£,
Mirdard Lane , W, A, ri, C, Campus,
PJeu Delhi,

3, Sh, Ptahan Chandra Ohyani,
S/o Sh, Gang a Out t,
66- B, Sector- IV, 012 ft tea,
Raj 2 Bazar, tew Oeilhi.

4, Sh, Hari Mohan,
S/o Sh, Kiachar Mai,
C/o Sh, Rajiv temar,
NX CD, 22, Sham Math Marg,
Delhi-54,

5, Sh, Uarinder Singh,
S/o Sh, Ohvan Singh,
Block 0-5, H, Mo, 174,
Sultanpuri,
Delhi-41,

6, Sh, Paw an Kumar,

f  S/o Sh, Ram Rahar Singh ,
I  H, f\b,542, Bawana,

Dslhi-39, •.«, Applicso ts

(through Sh, 0, P, Sood - Wot present )

versus

1, NCT Gout, of Oalhi,
through Secretary Health
5, Shy am Math Marg,
Delhi,

2, ' 3t, Secretary (Mad II) WC,
1, 3auahar Lai, tehru Marg,
tew Delhi-2,

3, Director,
G, B, Pant, Hospital,
tew Delhi, •»«•« Respondents

(through Sh, Uij ay Pandita, advocate)



« 2

^  Ck-d8r(oral)
Hon'ble Dr» Doss P, Verghese, l/ice-Chairman (D)

It is stated by the Ida counsel for the respondents

that all the 9 vacancies are now sought to be filled up

by direct recruitment only^ interviaus for the said posts

has been held on 15«48 97 c^nri the applicants have also bean

intarviawed. In uieu of this statement, this d has

beccme infruetuous. Accordingly, it is disposed of as

having become infructuous.

(S» was

f1(A)
(Dr» Dose P, Werqhese)

V.C, (D)

/yv/


